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residential 'accofnm odatioo, 
limits o f  which are :—

* «  

Scale o f  JPay

the monetary

Amount

categories o f  oflScen and 1 am $uie» officert 
from the Scheduled Castes and Scheduled 
Tribe must be there and nobody can deny 
them the right, if it exists for them.

(t) Rs. 3 3 0 0 — 4 0 0 0  
and above

Oi) R*. 3 0 0 0 — 3 7 0 0

R s. 9 0 ,0 0 0  

R t. 7 0 ,0 0 0

Sum* tc tu tlly  received by ibe oflicer* con 
cerned are invariaMy le ti than the lim itt 
iodlcated above.

<c) Before disbursement o f  (he turns, 
Indian Airlinoa retains a certsin p foponion  
as residual value o f the fum ishings, and 
towards depreciation, so the question of 
recovery doe« not arise.

\Tram slafU > m '\

SHRI BANW ARI LAL BAIRW A : Mr.* 
Speaker^ Sir, nK>fictafy assistance is given 
under special facilltiet. Is ihit given on the 
baitt o f the icalet o f  pay or on ihe batit of 
their special abilities ? During the last three 
yean  how much amount has been paid lo  
bow many oCTuxrs and how much deduction  
was made ?

\E 7tfcliTk]

SHR! JAG DISH  TYTLBR : This has 
been given to ut a i a resolution passed by 
the Board and ] can give the information  
about the number o f Officers and the names 
of the OfTker*.

Backlog of Reserved Posts la Air Isidia

♦ 3 1 2 . SHRI K . D . SU L T A N PU R I : 
Will the Minister o f CIVIL AVIATION be 
pleased to su te  :

*

(a) since when the directive on Reserva
tions in recruitment and prom otions m 
favour o f  Scheduled Castes and Scheduled  
Tribes was made applicable in Air India;

(b) the backlog o f  reserved posts n>eant 
for Scheduled Caste and Scheduled Tribe 
candidates in Air India, and the reasons 
therefor;

(c) the efTorts made during the last three 
years to  611 the backlog: and

■
s

(d) wheiher Government propose to  
chalk out any time-bound programme to 
clear the backlog ?

m

THE M INISTER OF STATE OF THE  
M IN ISTR Y  OF CIVIL AVIATION ISH RI 
JAG DISH  TYTLER) : (a) The directive
on reservation of i>osis was M d e  applicable 
lo Air India wiib effect from 23rd July, 
19 7 5 , How-ever, in the case o f licenced  
categories like pilots, it was made applicable 
from M ay, 1 9 7 6 .

\Translatton]

SHRI ^ A N W A R I LAL BAIRW A : 
First, I warn to know from the Hon. M inis
ter as to  what kind o f  m aieruls can be 
bought under the monetary a&sistaoce pro> 
vtded by the Gov'crnment and secoiulty, 
whether any Scheduled Cast^ or Scheduled  
Tribe* officers have received this assistance 
during the past three years ?

\ F n g l l * ^ \  "

SHRI JAGDISH TYTLER : Ttiis is for 
the Finance Ministry and it is fur certain

(b) and (c). A statement giving the 
reguait inform ation is given below,

<d) Though there is no time bound pro
gramme for filling the backlog o f reserved 
postc, all efforts are being made to recruit 
as many Scheduled C astes/Stheduled Tribes 
candidates as possible.

StatcAienI

(b) A i on 1 .1 .1 9 * 7 . «ht backlog o f  
reserved posts for Scheduled C asie/Scheduled
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Tribe was as under ;
♦

A
*

Group Scheduled Caste Scheduled Tribe

Recruittnent/Promotion
m

Recruitm eot/Prom otion

*A* . 44 0 8 . 32 01
«  *

< 48
•

65 45 54

• c 01 0 4 0 6  12

04
#

0 9 13 ’ 45

The vacancies could not be filled due to (i) 
ooo-availability o f ,  suitable Scheduled C aste/ 
Scheduled Tribe caodtdaces from the open 
aiarket for direct recruitment posts (ii) N on 
availability o f  SC /ST candidates in the zone

[Trans fa f Jon] ^

SHRI K . D . SU L T A N PU R I : Mr, 
Speaker. Sir. the Hon. Minister has stated 
that the rules regarding reservation were

‘ o f  coosideration for procnotioo (iii) non- 
avftilability o f SC/ST candidates with the 
requisite oucnber o f  ycari of ser>ice in the 
feeder cadre *

(q) Concerted efforts are made to fill up 
the maximum cumber o f vacaocie^ reserved 
for SC and ST by candidates belonging to 
these communities. Some of the steps taken 
are :

(i) exclusive recruitment for SC/ST  
candidates from tim e to tim e.

(H) sending o f  emptoyment notifications 
inviting applications for vacancies 
reserved for SC/ST to various SC / 
ST orgaoitatfons for giving widest 
publicity.

(iti) giving relaxation in percentage of 
marks in written tests as well as in 
interviews to SC/ST candidates.

9

(iv) asaociation o f  SC/ST officers with 
the Prom otion/Selection Boards with 
a view to safeguarding the interests 
o f SC /ST  candidates,

(v) separate interviews for SC/ST
candidates. ,  •

As a result o f these steps, out o f 2051  
candidates, 3 7 2  Scheduled Caste and 165  
Scheduled Tribes candidates have been 
recraited during the period 1 9 8 4 -8 6 , In the 
case o f certain categories o f p osu  in group 
B, C and D , the percentage o f  recruitment 
o f Scheduled Castes/Scheduled Tribes candi
dates is more than the prescribed percentage.

enforced in IV 75. In this connection, ! wailt 
to know from him specifically the categories 
on which these rules have been enforced 7 It 
has been observed from the last part o f the 
reply that not much attentioo has been paid 
towards the Schedule Castes ax>d Schedule 
Tribes. It hss been said that efToru will be 
made to fill the vacancies but by when the 
q u o u  will be filled 7

4

[EmsiUsh]

SHRI JAO DISH  TYTLER : I would 
like to inform the Hon. M ember— he should  
feel happy about it— that ours is one o f  the 
organisations which is more than fulfilling 
the quota o f the Scheduled Castes and 
Scheduled Tribes. 1 would ItJte to give the 
figure at on 1 -1 -1 9 8 7 .

♦
Th€ h o c k h f  o f

po3t fo r S C jS T

SC ST

4 4 #  32

48 45
1 6
4 30

Group A 

Group B 

Group C 
Group D

This is more than 1 6 .0 0 0  em ployees. In our 
Ministry, we make sure that when we cannot 
get qualified technical people we do not away 
with the quota. We carry it over till such 
time the qualified persons arc available and 

.w e take them.

PROF. N . G . R A N G A  : D o you also  
give them special traioiog ?
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SHRI JAG DISH  TYTLER : *Wc a)«o 
give them tpecitl traioing for a ccrtain 
period.

t- %

• [Transiatfon]

SHRI K. D . SU L T A N PU R I : I want to  
k o o w ...

M R . SPEAKER : You have already 
asked two q u ettiooa ... ~ .

• SHRI K . D . SU L T A N PU R I : Only one 
qoettion has been asked. The Scheduled 
Caste and Scheduled Tribe people arc not 
given technical training. The^H on. Minister 
haf mentioned only Group *A \ and 'C* 
posts which are only the sweepers posts. 
Only these posts have been filled. In the 
higher.categories there is a huge backlog o f  
m t r v t d  posts. I want to know from the 
H on. M lnitfe? specially whether these people 
will be recruited after being given proper 
training ?

[ E i tg lU h ^

SHRI JAGDISH T Y T l HR : When pco- 
pie com e to u^, they hax'e already been 
trained in difTerent Ifccton— may be engi» 
neering. pilots or so nr^ny others. We do  
take 5>cheduled CaMe and Scheduled Tribe 
people After we have taken them, we do  
fmd that sometimes something is lacking 
because o f many other reasons. We make 
sure that we give them the (rainirYg in those 
r^pects.

\7 > a f9 3 ta iio ff]

SHRI M A N K U R A M  SODI : Mr.
Speaker, Sir, I want to know from the H on. 
Member whether the reserved vacancies will

•  »

be filled through the rosier system and will 
the Hon. Minister assure us if these vacaiKtes 
will definitely be field by the roster-system.

SHRI JAG DISH  TYTLER ! I 
follow  the Government rules. •

must

\T nm shuio tt) ^
»

RarodS'Barfimh, Meghnagar.Nanpor' 
and Indore-Dobad railway llnei

♦

* 3 1 J SHRI DILEEP SIN C H  BH URIA : 
Will (he M ioUier o f  RAILW AYS be pleated  
t o s u i e  : .

(a) whether any survey had been co°*  
ducted for la>*4ng a new railway line fro ^  
Baroda to Barwah and Megtinagar t^ 
Nanpur;

*
» ♦

(b) if so , the estimated cost o f  this 
project and the progress made so far; *

(c) if not, the irasons therefor; and

(d) the progress made in the construction  
o f Indore-Dohad railway line ?

THE M INISTER O F STATE O F THE  
M IN IST R Y  OF R A IL W A Y S. (SHRI 
M A D A H V R A O  SC IN D IA ) : (a) N o . Sir.

(bV D ocs not arise.

(c) There has been no specific transporta* 
lion requirements for the Survey, .

*

(d) Construction o f this line has not 
been approved by the Planning Commission.*

m

SHRI DILEEP SIN G H  B H U R IA  
(Jhabua) : Mr. Sj^eakcr, Sir. I want your
protection in this regard. Madhya Pradesh 
U the largest S late in India in terms of 
area .

' (/rtterrupiions)

SHRI RAM  PYARE PA N IK A  : Mr.
Speaker, Str. maximum number o f Harijans 
and A4ivasi§ o f India also live here^ That is 
why there is an itcuie shortage o f  railway 
lines here. .

>

SHRI D lL E l P SIN G H  BH U R IA  : Mr. 
Speaker. Sir, the Stale has rich ^cscl\e^ of 
mmerals such as iron-ore. diam ond, em eiald, 
coal etc ., but siill it is veiy backward a  ̂ far 
as the railway facilities are concerned. I have 
asked the H on. Minister as to what has 
specially been done in regard to fhis area 
which is so  backward that the people have 
not seen , a train so far. Our Government 
wants to  provide assistance for.industriali* 
aation and*afTorestation o f  those areas but it 
is not possible in the absence o f railway 
facilities. Secondly, the bus-fares have been 
hiked enorm ously. That is « h y  I have asked 
whether railway lines will be laid in these 
areas for» the benefit o f the poor but the 
H on. Minister has replied that the question


